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corporate person | 14/11,/1994
corporate person | Registrar of Companes, Delhi

Authority under wh
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INo-12 Second Floor, Hargovind Enclave
Katkardooma, Delhi-110062
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5 vss. lelephone | Wi Navdeep Gupla
wimner and tha registration number of Registered Address
e bguidator 487/40. 2nd Floor, Gopal Tower. Near Metro
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Email: ngaothicecagmal.com
Mobile: 9810343503
| |BBI Registranon No
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iS00 of claims 1131h, August, 2021 ]

1Al the KAEFER PRIVATE LIMITED has commenced volurtary liquidation

5 0! KATFER PRIVATE UMITED are hereby catied upon to submit a proof of their
: 13th, August, 2021, to the liquidator al the address mentioned againstitem 7

he proot of ciaims in persan, by post or by electranic means

Submission of talse or misieading proals of claim shall attract penatties.
Mr. Navdeep Gupta
[atg:17.07 2021 IBBIPA-001/1P-P-01791/2019-2020/12814
Place: Delni Voluntary Liguidator in the matter of
KAEFER PRIVATE LIMITED
.
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